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THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI DlNESH SINGH) 
The G,wcrnnuml have seen newspaper 
reports of Ii statement made by U. S. Cong-
ressman Larry Coullhlin that the U. s. 

Government have been involved in arms 
shipments to Pakistan despite assertions that 
a weapons embargo had been imposed as 
a result of the 1965 Pakistan-India conflict. 
He has said that 90 surplus F. 86 Sabre jets 
were sent to Pakistan from West Germany 
Ihrough Iran in early 1966 and that 
refurbished Sherman tanks were supplied 
10 Pakistan from West Germany through 
Italy about seventeen months ago. 

The House is aware that the U. S. arms 
embargo was relaxed in early 1966 to permit 
supply of non-lethal items. This policy 
was further changed in 1967 when sales of 
spare parts of lethal weapons directly from 
the U. S. and sales of lethal weapons through 
Ihird counlry were pcrmillcd on a 
casc-by-casc ba..is. 

The Governmenl have clearly con-
veyed 10 Ihe U. S. Governmenllndia's slrong 
opposition 10 Ihe supply of arms 10 Pakis-
tan and are in touch wilh Ihem on Ihis 
matter. We arc not aware of direct sales of 
lethal weapons from Ihe U. S. to Pakislan 
since Ihe 1965 conflict. We have also been 
suc<:essful in prevenling. by and large. sup-
plies of U. S. arms to Pakistan througb third 
countries. 

So far as the queslion of supply of 
90 F-86 Sabre jets is concerned, I may refer 
the Hon. Members 10 the statement made 
by my predecessor in the Lok Sabha on the 
2nd of September, 1966. To the best of 
our knowledge no Sherman tanks have 
been supplied to Pakistan since the 
1965 sconflict. If the reference is to 
H.e reported supply of 100 Pallon tanks 
through Italy, the House has been informed 
on a number of occasions that tbis deal has 
nol gone through. 
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If the reference is to the reported supply 
of 100 patton tanks through Italy .....•.. 
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He added that the USA completely aban-
doned the arms embargo about 17 months 
ago when the refurbished sherman tanks were 
supplied to Pakistan from West Germany 
through several Italian fim... (/ntcrmp-' 
lion). 

If the reference is to the reported supply 
of 100 patton tanks ..... . 
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"To the hest of our knowledge no shell man 

tanks have been supplied to Pakistan since 
the 1965 eonftiet. If the reference is to the 
reported supply of 100 patton tanks throullh 
Italy the House has heen informed on a 
number of occasions that this de.~1 has not 
gone through ...... " 
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In remarks prepared for publ ieat ion in the 
Congressional Report the Liberal Republi-
c.n said that recent suggestions that the USA 
might lift the embargo were misleading be-
cause there ha. heen no effective ban. 
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SIIIH INDI(AJIT GUPTA (Aliporc): 
Wilh regard 10 I he '''pply of "-Sf> sabre jels 
Mr. Coughlin is reported in a statement us 
saying : 'I charge our Government knew 
from Ihe beginning Ihal Ihose 90 planes 
we", destincd for Pakislan." In his slalc'-
ment the Minister has referred ill some 
statement made hy this prellecessor in 
this House. In that statement we ,,,crc told 
that after rcpairs in P"kist"n these planes arc 
loing to be sent back or have been ~nt 
back. I would like 10 know that when Mr. 
Coughlin is saying Ihat the United States 
Government knew from the beginning thaI 
these planes were destined for Pakistan. what 
is the position now. as far a..~ Government is 
concerned ? Does not their previous 
informatioll need somo fresh verification 

and fresh consideration? As Shri 
Madhu Limaye has pointed out, 
it is of no consequence whether they 
arc Pallon or Sherman tanks. The point 
is. the deal has not gono through 
according to the Minister. May I know 
from him what is then to prevent it going 
through at any time in the future and docs 
not this whole thing only throw a lurid light 
on the duplicity of the United States' 
Government in this mailer? I would say, 
thc Chinese Government at least gave planes 
to Pakistan openly not by the backdoor and 
indirect methods. Mr. Dinesh Singh 
had been to the Uniled States. The Presi-
dent of the United States has been here. 
We arc told always that they discuss all these 
questions and we have been assured that no 
arms would be given. But, I want to know, 
whet her, if these back -door methods con-
tinue our Government would consider cut-
ting off diplomatic relations with the United 
States. 

SHRI D1NESH SINGH: I should like to 
leave Members to draw their own conclu-
sions and not make any comment. We 
have to go by the accepted declarations of 
the countries concerned. So far as the ques-
tion of supply of arms is concerned, whether 
it is concealed or open. I would consider it 
just as bad. I would not consider supply 
of arms by China any better because it is 
dcclaled whelher as some thing is given 
by some other country which is not dec-
bred. Pakh.tan's acquisition of arms is 
cerlainly a threat to us and it would be a 
Ihrc:lt "hether tbe "capon is given openly or 
indireclly. So far as the deal is concerned. 
ahulit the fllturc. as to ",hat is thereto pre-
vent these I.:ountric~ from giving in the future, 
how can I say what is to prevent that. ex-
cept to say that we should continue our 
efTorts to sec th~t Pakistan does not 
getthesc arms which would be a kind of arms 
threat which could be used against us? 
Regarding the clarification that the han. 
Member has mentioned, I think, it is a clari-
fication to be given by the United States 
Government to one of their Members of 
Parliament. It is very difficult for me here 
to give any clarification on behalf of United 
Slates Government. 

SHRIINDRAJIT GUPTA: For the first 
part he has 110\ replied. His preclc=sor 
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[Shri Indrajit Gupta] 
has said in the statement mentioned here 
that these planes, after being repaired in 
Pakistan were going to be sent back to Iran. 
I want to know from him as to what is the 
Government's information. Have those 
planes been sent back or they arc in 
Pakistan? 

SHRI DINESH SINGH : My colleague 
has informed the House that the Canadian 
Government where these planes were 
manufactured had informed us that these 
planes, after they were serviced in Pakistan 
would go back. This is an assurance that 
Iran had given. Both the Canada Govern-
ment so far as I recollect and the West 
German Government from where these 
planes were sold have been informed. Both 
of them had been assured lI.at these 
planes after they had gone through certain 
verilication would be returned to Imn. 

AN HON. MEMBER: What is your 
informal ion? 

AN HON. MEMBER: Have they gone 
hack? 

SHRI DINESH SINGH: It is very diffi-
cult for me to say how these planes ....... . 

'" ~ ft;rri : ~ ~<mmr 11 3fT1m 
tJ;Mirn ~ I 

SHRf DlNESH SINGH: I am only trying 
to give the information correctly to the 
House. It would be very ea.y to give somo 
information. but I am not the Pakistan 
Government or the Iran Government. and 

I have no method .... 

'" ~ ~(~~f"I'~) : 
3IT'l arrrrr ~ <r.'fT ~'Tf.!u: I 

,"~~:~ll~~~ 'I . 
SHRf DINESH SINGH: I would be, of 

the hon. Members to try 10 appreciate how 
our missions abroad function. They do 
not have radars there to sec whether theoc 
planes have crossed or not crossed. These 
an: planes which could keep on movin, 
from one counlry 10 anollle'-. We do not 
have any radars; what we Iried to find out 
arc the things thaI ~ haw liVCD 10 tbe 
House. 

So far as our information went, these 
planes had gone back, but 1 was only trying 
to telilhe House that this is not a matter on 
which we can give any categorical answer 
because we go on the basis of certain infor-
mation that comes. We had been in-
formed that they had gone back but today, 
as to whether they have come back or one 
hundred remain or ten remain, if I say 
something today about it, tomorrow, hon. 
Members will say ttoat I have misled the 
House. Therefore, we would like to give 
full information as is available to us, namely 
that we were told that thesc hud gone back to 
Iran: 

'" ttln: m<'f ~ (fw>;r ~) : 
awm~, ~ ~)~;f orR W--
li'~11~~: 

"The House is aware that the US urms 
embargo was relaxed in early 1966 to 
permit supply of non-lethal items. This 
policy was further changed in 1967 when 
sales of spare parts of lethal weapons 
dircctly from the US and sales uf lethal 
wcapons through third country were 
permitted un a case-by..:ase basis." 
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MR. SPEAKER : This relatee to tile 
Ministry of Defence. 

.n~,",,~:~ ~ 

~~~~amnt~~ 
~ m~ 'Iif1f~ I 



241 S,,",y 0/ u. S. SRAVANA 27,1891 (SAKA) Arms 10 Pakislall (c. A.) 

MR. SPEAKER : Shri Tridib Kumar 
Chaudburi. 

SHRI KANWAR LAL GUPTA : I 
stronaly protest against this. 

SHRI TRIDIB KUMAR CHAUDI-lURi 
(Berhampore): The principal charge 
that has been levelled by Mr. Coughlin 
apinst the American Government in the 
context of President Nixon's visit to this 
country and Pakistan is that although a 
fonnal arms embargo was there, there was 
really no arms embargo. He has also said 
that after the visit of President Nixon to 
our couDtry and Pakistan, the pressure for 
arms supplies would increase. In that 
context and also in the context of further 
news from Pakistan after President Nixon's 
visit to that country, there has been a further 
development. An American Congressman 
hu charJlllCl that there was never any arms 
cmbarBo. We also know that the hon. 
Minislcr himself has said that the sale of 
lethal weapons on a case-by-<:ase basis .... 

MR. SPEAKER : I am waiting for his 
Question. 

SHRI TRIDIB KUMAR CHAUDHURI: 
You had allowed every body else ....... . 

MR. SPEAKER: I am not going to allow 
it in futuJ'C. The quc..tion should be ,Iirect 
and should seck :lOme clarification. 

SHRI KANWAR LAL GUPTA: There 
is a difference between a question and a cal-
ling-attention-notice. 

MR. SPAKER : That is not the scope of 
Ihe item. Let the hon. Member kindly ""e 
thaI. 

SHRI TRIDIB KUMAR CHAU-
DHURI : This is the direct question. 
Fintly, an American Conaressman has 
made a c:barIC &pinst h is Government. 
We IIR nol eonoerned with that. But we 
IIR concemed to this exteDt that the Ameri-
can Praidlmt., the head of the American 
Go_t, visits this COUDtry and 
the other country and after his visit., the 
_. COIIICI from that country that the 
Aa.iCIIII Gowanmalt have....-l to supply 
_ to PKistuoDac:ubbuilandalready 
dill __ throuP tbinI putieI _III audio-
ri_ lila 1966, III the IiPt of tbat, _y 

I ask whether GO\'CrDment have taken all 
precautions about collectiDIL informatioa 
whether the surplus arms, as for examplc. 
Patton tanks, Sherman tanks etc. which IIR 
Iyina in various NATO couDtries like 11'&11, 
Italy, TUlkey, Belgium etc. are beina IOId 
through further third pal ties to PakistaD 7 
Has the hon. Minister any information OD 
that ? May I know whether any new 
arms supplies arc being made and whether 
a Dew decision is going to be taken aflcr the 
confabulations that President Nixon had 
with President Yahya Khan of PakistaD 7 
Has the hon. Minister any information 011 
that? 

SHRI D1NESH SINGH : I have shared 
fully with the House the information that 
we have had about the supply of arms to 
Pakistan eithel directly or throullh thin! 
countries. In the cases that came to our 
kDowledge, in which we took up the matlcr 
wtih the governments concerned and 
also with the US Government, we had been 
able to prevent the sale of tanks from Italy 
and al"" later on from Turkey and West 
Germany. What information we are able 
to get we have been supplying to the House 
and we have been taking every action to pre-
vnlt such sale of arms to Pakistan. I 
said 'by and large' because it would not be 
possible for me to say categorically that 
there has been no other sale; to make sum 
a statement would not be fair to this House 
because with the limited facilities we 
have, J cannot say that there has '-' DO 
other sale; there may be other sales we misht 
have mis..w, but by and large in caoes of 
sales thai came to our nul icc, we had ba:n 
able 10 prc\'clli !'tU<.:h solll·~. 

So far 8.. sales in the future are conocrned, 
we cannot say what will be the policy of lhe 
US Government. We have conveyllCl 10 
them our stud on this; we have discuaod 
this with the -Secretary of Slate and with 
President Ni.on and we hope that 
the US Government will not sell &rII1I to 
Pakistan, but it will not be P<*ible for me to 
lIive aDY assurance becau!IC il i. a mal1er 
which the US Government are examini .... 

SHRI B. K. DASCHOWDHURY 
(Cooch Behar): The Minister'. .... 
mont hu no '-riDIL on the subject matter 
of the call attention notiQ:. It limply s&)'I 
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[Shri B. K. Daschowdhuryj 
that this Government has no frurther infor-
mation than that mentioned here in the state-
ment laid. I would like the hon. Minister 
to go through the papers very seriously and 
carefully. On the same day that this infor-
mation wa.~ publi.hed, there was another 
news items published in the Hinduslall 
Slandard dated 14th August saying that the 
Senate Panel is suspicious of US-Thai 
secret part. It is said that it is the policy 
of the US Government to have certain 
secret pacts and those pacts were kept secret 
from the purview of Congress by the 
Pentagon. 

The same thing is found here. There 
are three things to be considered. The US 
Congressional proceedings arc exacting, high-
powered proceedings. The fact of these 
secret sales of arms to Pakistan is certainly 
incontestable. Secondly, the Senate has 
been kept completely in the dark about the 
US-Thai secret pact by the Pentagon. This 
has been specifically stated by the Chairman 
of the I'ublic Relations Commillce, Senator 
William f'ulbrighl. Thildly, the mysterious 
fact of the supply of arm. to !'ak i.tan 
through third countries, such as West 
Germany, Iran etc., has been clearly stated 
by Senator Larry Coughlin. 

In view of these things, this is a clear case 
of violation or commitments made to 11lltia 
by the US Government that there would be 
no arm. supply to I'akistan after the Indo-
Pak wal'. In this conted, will Govern-
ment consider lo.lging a sharp and sll ong 
protest with the US Government, 10 be 
sustained if nCl"Cssary. hya new turn in our 
foreign policy towards that country. in view 
of their continued arms supply 10 Pakistan? 

SHRI DlNESH SINGH: I would beg of 
the hon. member tn see it in the perspective 
in which it afTects us. What the US 
Government has done on a secret basis with 
other countries tl,ey would naturoilly like 
to keep secrel and would not diselose to 
us or 10 anybody else. The hon. Member 
has pointed out to a certain secret pact that 
they have enlered into. How arc we 10 
know ahol,lt it? These arc matters. which 
are kepI secret between governments. Of 
course, every other country tries to find out, 
but il is not always possible to find out these 
occrets. We also keep some secrets despite 
our open society in this country. 

Therefore. il has to be looked at in the per-
spective in which \Ie are answerable 10 this 
House in regard to these malters. 
What the United States Government docs, 
I do not say Ihat it docs right or it does 
wrong; il is on each matter that we have to 
see, and the fact that they have given such 
open support 10 Pakistan is a matter that 
has been discussed in this House and our 
opinion conveyed to the United Stales 
Government on many occasions. It is not 
something that we have seen for the first 
time; what we arc now trying to do is 10 see 
that Ihe United States adopts a certain atti-
tude in Ihe relations between India and 
Pak istan. and our talks with Ihe United 
States Government have been on this 
ba.,is. Whether they supply arms to 
Pakistan or not, it is (lUI' duty to defend 
ourselves, and I~t us look at it from 
that point of view. Whether Pakistan gets 
from China, from the Soviet Union or from 
the United States or buys from France or 
Germany or any other country, the point is 
Ihat we have got 10 make greater efforls to 
defend ourselves. LeI liS not spend too 
much time in goging into what America is 
doing. Let us spend more time in seeing 
what we have 10 do to meet thaI challenge. 

12'311 hrs. 

QUESTION OF I'RIVILE(iF RL DEL.HI 
HIGH COURTS' SUMMONS TO MPS 

MR. SPEAKER : There is a privilege 
motion already f'cmding hcfnrc the House. 

SHRI HEM IlARLJA (M:lIlgaldai): 
1 wrote to you a letter. 

MR. SPEAKER : I am on my legs 
now, on a different malter. I hope you 
will wait for some time. There are three 
privilege motions: by Shri Madhu limaye 
a lillie earlier, b) Shri Kundu and also one 
dated 4th August by Shri Salve. This is in 
connection with some discussion in this 
House about the Shankaracharya. Three 
of his disciples went to the high court and 
the judge latcr on, rather than decidinll it 
himself, asked for the constitution of a Full 
Bench. So many points havc been raiocd 
and very aptly raised by Shri Madhu 
Limaye, Shri Salve aDd also Shri Kundu. 
After readipg the judgmcot and a number of 


